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New Delhi.

Shri G.Narindera Nath

Deputy General Manager (Admn.)
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Ghaziabad. ... Respondents

(By Advocate: Shri M.M.Sudan)

ORDER (Oral)

By V.K.Majotra, M(A):

Learned proxy counsel of Shri B.S.Mainee,

seeks to withdraw the Contempt Petition as she has no

instructions from the client. CP is dismissed as

withdrawn. Notices issued to the respondents are

discharged.
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